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Sh. Aditya Singh, Advocate for the petitioner. Sh. Rajendra Kumar Gupta,

respondent.

The amount of cost is paid. The petitioner counsel seeks further time for
compilation of document which is still under process. Hence, one more week time
1s granted. The petitioner is further directed to serve a copy of these documents in
advance to the respondent counsel, so as to enable him to file rebuttal documents, if

any.

The matter be listed on 10" November, 2017.
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Dated:25.10.2017 H.P. Chaturvedi, Member (Judician)

Typed by:
KRavya Prakash
(Stenographer)



